DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Tuesday, 23 August, 2016/ 01 Bhadrapada, 1938 (Saka)

No. 75

Sub : Election of three Members to the State Coordination Committee under the
provisions of the Persons with Disabilities (Equal Opportunities, Protection _of

Rights and Full Participation) Act, 1995.

Hon’ble Members are informed that the following Members have been declared
elected unopposed to the State Coordination Committee under the provisions of the
Persons with Disabilities (Equal Opportunities, Protection of Rights and Full
Participation) Act, 1995 :-

1. Ch. Fateh Singh,
2. Sh. Rajender Pal Gautam and
3. Smt. Sarita Singh

Prasanna Kumar Suryadevara
Secretary
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